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taken or which will be taken with regard to the spread of Coronavirus, and, after that,
the hon. Members also gave their valuable suggestions. But, unfortunately, a section
of the media did not focus on the important issue and showed greater interest in making
other things as their headlines, ignoring this. Making other things as headlines is their
line, we can't help it. But, ignoring such a vital, important aspect concerning the people
of the country, that is not fair. | hope that they will take care, in future, whenever such
important things come up. Moreover, | would like to say, please focus on the discussion
or debate that is held in the House as and when it takes place rather than other things.
This is one. Secondly, what happened in this House or what is happening in the other
House also is a matter of concern. | can only appeal to all including the Government
and the Opposition. Please discuss amongst yourselves and come to some sort of a
meaningful solution to see to it that the House functions very effectively because the
country is watching what is happening in the Parliament, that too in the Budget
Session. You have seen how many important legislations are coming forth. | only
appeal to all of you, please take care of the same. Now, Zero Hour. ...(Interruptions)...
Please sit down. ...(Interruptions)... wiisl, 98 SMEY| ..(TAYM)... ©fid, 98 WY
...(a=a9e™)... You can't have both, eat the cake and have it too. ...(Interruptions)... Now,
Shri Kailash Soni.
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it DT A (AT UQTN): AEAR FUURT FEIGY, MU Q¥ & Ud IS IT8H T
W Y dieq B fawR &, s9F foaw # gagar s1fid wRar g1 . (@auH)... 98 98
fIuy €, Ny TG & aRal BRAR, S W0l W07 BT BIH BRA 8, TPl SHIa

Il T ..(cHaEm)...

MR. CHAIRMAN: No slogan, no shouting will go on record. Please carry on.

S} herer AL $AY A BRERT BT Siad ST & | ..(&aE).. A & STyl
Bl I F Y ART ARBR A Bl a3 [HAT & AR A F YEar & oy wR
T foy 1 . (WFeH).. U8 T Fodl T, 31d 14 DHRE, 18 DRE AR 22 dve, T W
@ fey 7 §1 .(@aEM)... 39 WR $ BRI AFT Bl IEdl 8 3R SHBT AT
HI AAAT F GG T (). B YRT AR A deT axd € o afy s
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20 BT P WR Sl M1, A IEH G SfdR AT SR a1l SRIRT BI Gfaen
B, ST S Sfidd R faudid ywra gl L (caae)...

MR. CHAIRMAN: Shri Md. Nadimul Haque, please go to your seat.
...(Interruptions)... Please, ...(Interruptions)... | have to name you people.
...(Interruptions)... Don't force me to do that. ...(Interruptions)... Please go to your
seats.

£} derer WAL WY H, A B MY FAM Bl SART Sl I Dbl €, I8 Dell
W 39 <9 ¥ 9AT 8 S| (). .

MR. CHAIRMAN: You do not want discussion, ...(Interruptions)... You do not
want the House to run, you do not want other Members to have their say!
...(Interruptions)...

it derer A T8 ol 39 W b A A | ().

MR. CHAIRMAN: You have come prepared. ...(Interruptions)... You have come
prepared to disturb the House, that seems to be the situation. ...(Interruptions)...

£ BT WL AT ITh HeAH | H A8 YA BRAT ATET g, b AR WRBR
A IR & < |...(Taem). .

it Yuifaor Rig S[ea (S<Te): #¥e1ed, # A 9a §RT SO Y f[awg &
A WA Pl Adg AT & ... (TFEH)...

MR. CHAIRMAN: The House is adjourned to meet at 11.00 a.m. on Wednesday,
the 11th of March, 2020.

The House then adjourned at fifteen minutes past
eleven of the clock till eleven of the clock
on Wednesday, the 11th March, 2020.



